cour tmkutchehry Company : Sol Infotech Pvt. Ltd.

Website : www.courtkutchehry.com
Printed For :

Date : 24/08/2025

Manoj Vs State Of Kerala

Court: High Court Of Kerala

Date of Decision: Jan. 28, 2025
Hon'ble Judges: G. Girish, J

Bench: Single Bench

Advocate: A.S.Shammy Raj, Seetha S

Final Decision: Disposed Of

Judgement

G. Girish, J

1. The learned Public Prosecutor submitted that a refer report has been filed in this case on 30.06.2022 before the
Judicial First Class Magistrate

Court - Il, Nedumangad, indicating that no offence could be detected in the investigation. The present petition is filed to
quash the FIR registered in

the aforesaid crime.

2. In the light of the above submission of the learned Public Prosecutor that a refer report is filed in this case, the
request for quashing the FIR is no

more relevant.

Accordingly, the Crl.M.C. is closed.



	Manoj Vs State Of Kerala 
	Judgement


